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For Petitioner (s) : Surender Vashishtha, Adv.
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ORDER

Learned AR for the appellant is present and appellant is directed to file the

statement of computation along with annexures in relation to Income Tax Retums

which is filed for the assessment years 2016-17 &.2017-18. Further the appellant

is directed to file an affidavit in relation to the daily collection reports (DCR) and

whether it is obtaining regularly license from the police authorities for exhibition

of movies/ films. For this pulpose, two weeks time is granted. Post the matter on

04.10.2018.

(R.Varadharajan)
Member (Judicial)


